Sl Case Filing
No. Type No.

1 CRM 827/2021

2 CRM 829/2021

Printed On 05-08-2021

Petetioner

BACHCHA MIYA @ BACHHA
MIYA AND ORS

ARJUN MONDAL AND ANR

Calcutta High Court
In The Circuit Bench at Jalpaiguri (Appellate Side)

Scrutiny List From 05-08-2021 To 05-08-2021

Advocate

SUDIP
GUHA

SUDIP
GUHA

Compliance By

Date
26-08-2021

26-08-2021

Reason For Compliance

THIS GRN NUMBER IS NOT APPLICABLE FOR CIRCUIT BENCH
JALPAIGURI ESTABLISHMENT.

1.THIS GRN IS NOT APPLICABLE FOR CIRCUIT BENCH
ESTABLISHMENT.

2. SECOND PETITIONER'S SURNAME IS NOT MATCH WITH HIS
SIGNATURE ON VAKALATNAMA PAGE.



